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SCHEDULE FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation § of the Insolvency Bankruptcy Board of India
(Insolvency Resalution process for Corporate Persons) Regulations, 2016]

For the attention of the Creditors of M's. THIRU AROORAN SUGARS LIMITED
eI

[ RELEVENT PARTICULARS

1. |Name of the Corporate THIRU ARDORAN SUGARS LIMITED
Debtor.

2. |Date of Incorporation of the| 12/07/1954
Corporate Debtor.

3. | Authority under which Companies Act, 1356; Registrar of
Corporate Debtor Companies- CHENNAL Tamilnadu.

is incorporatediregistered.

4. | Corporate Identity Number
of the Corporate Debtor

L15421TN1954PLC002915

5, | Address of the Registered
Office of the Corporate Debtor

ELDORADO BUILDING,V FLOOR112,
UTTAMAR GANDHI SALAI NUNGAN-
BAKKAM, CHENNAL-34. TN 600034 IN.

6. | Insolvency Commencement

Tth June 2019

date in respect of
Corporate Debtor
7. | Estimated date of closure of 4th December 2019 (180 days from the
insolvency resolution process | date of Admission Uls. 12(1) of IBC)
8. | Name and registration Name: R. RAGHAVENDRAN,
number of the Insolvency " .
socal aclog 88 nterim Regn. No.: IBBINPA-001/P-P00211/
resolution protassnnal 2017-18/10411

9. | Address and E Mail ID of
the Interim Resolution
Professional as Registered
with the Board

Registered Address: Flat No.3, Dhruvatara
Apartments, 241, Dr. Rajendraprasad Road,
Tatabad, COIMBATORE - 641012,
Registered E Mail ID: ragavca@gmail.com

10, Address and E Mail ID to
be used for correspon-
dence with the Interim
Resolution Professional

Registered Address: Flat No.3, Dhruvatara
Apartments, 241, Dr. Rajendraprasad Road,
Tatabad, COIMBATORE -B41012.
Correspondence E Mail ID:
ragavcarp@gmail.com 5%

11.| Last date for submission
of Claims

21st June 2019 i.e., 14 days from the
date of appointment of Interim Resaolution
professional.

12.@550.5 of Creditors if any
under clause (b) of Sub-
section (6A) of Section 21,
ascertained by the Interim
Resolution Professional

Name of the Classes - NIL

o

Names of the Insolvency
Professionals identified

to act as Authorised
Representative of
Creditors in a class

NIL

&

(a) Relevant Forms and
(b) Details of Authorised
Representatives are
available at

Web link - Furnished below
Physical address - NA

4

Notice s hereby given that the National Compeny Law Tribunal, Division Bench.

v

Chennai, has ordered the commencement of 8 Corporate Insolvency Resoiuion A)(\‘i(@

orocess of Ms. THIRU AROORAN SUGARS LIMITED.,, on 71 JUNE 2019 \ (,}\,? - @[ (
vide its Order No. [BA/243/2019. \ \ —

The credilors of Mis. THIRU AROORAN SUGARS LIMITED., are hereby calied
mesubmierdain'smhpmofmnfhclofeﬂsl.lmezmglnmelnteﬁm
Resolution Professional at the joned against item no. 10
Theﬁnandnluedimmaﬂsmmﬁmkpfooiddambymommummy.
Nloﬁ\sruadmmummkpmdnldaiminmm.bypoﬂuby
elactronic means.

The submission of of dlaims is to be made in accordance with Chapler IV
(Reguiations 7, 8 &) of the Insolvency and Bankrupicy Board of india (Insolvency
Resalution process for Corporale Persons) Regulations 2016.

T isim s 1o be submitied by way of the following specified forms. along With
Affcail — Form B — Claim by Operational Crediors; Fomm C - Claim by Financa
W;qufmwamummm;rms—csmmm
by Authorised Representative of Worl and Employees; Form F - Claim by
cmmmmnhmmsmdmw al Creditors.

You may download the form from the website of IBBI (h_npg;{[m.m.momeimmdsj
Submissian of faise or misleading proofs of claim shall atract panalies

R. RAGHAVENDRAN, B.COM., FCA. CISA.,
Registered Insolvency Professional,

Date: th June 209 it Regd. No. : IBBI /IPA- 001 / IP - PO0211/2017-18/10411
Pl febeboiom man Interim Resolution Professional. Flat No. 3, Dhruvatara Apartments,
R. RAGHAVENDRAN, B.Com, FCA, CISA,
R P 041 PUGZH ETABNO81S 241, Dr. Rajendraprasad Road

Regd. Email ID: ragavca@gmail.com Phone; 0422-2492454

J Tatabad, Coimbatore- 641 012.
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[Under Regulation & of the Insolvency Bankruptcy Board of India
(Insolvency Resolution procass for Corporate Persons) Regulations, 2016]
wis. 15 Aengnen saitd SIAALL-yir sLapryiad soniibe
. sbuppiucL dugrisd
1. | OugBpieusns SLETENT #5 aognd said duilous
(Carporate Deblor)
2. [ CugPpeiss sLamat | 12/07/1954
ugfiey iy Bpd.
3.| PumEpsuens sLenmaT Bryeuamiise sCLLb 1956, Brjauem-
U O Oy eieva. | sater e, Gedienar. SAYHE
4, | eugpBryeuens sLamanien L15421TN1954PLC002915
LGBADIIET SHEDLLLINET 5163
5. | PugBpeens sLemartien aeELIpmLA SLQLLD, 5-aug mg. 12
ugey Sgmes (sl 250 S5 FTEDeD, HEEDUNGELD,
oasnenent-600 034,

6. | ugBpeuens sLameifen | gf@-7, 209,
1 oo g 058

7.| opmply foweo Sinoner ipeibui-2, 2018, (Be-an 121 s )
e Sgiofbainy Py 180 HLsd.
efss Cod.
8. | Ben_ssne Sinoner apmfld £e5-R pusGaubpen. 8COM FCA, CISA

f QL Regn. No.: IBBUIPA-D01/1P-PO0211/
wpgb uey Sei. 2017-18/10411

9. | Bemsane fnonar gnfl | dem: wei.3, BRI SUTTLALGISD,
(penpLnaTian Uy SmLLILLL. | g 241 L ey Speng GonG.
oa wppd eraged. | Lnmng. Gsmupppr-641 012

10, Baouasne Soner Sgnd e~ ST SR, 3, SEATN GLITL ALDETNED,
uner b sgp Oundgagpspans | asie241, Lrduii rGassy Sy GG
oy paten GauempL: L, Gamugpi-641 02
1) o feows Gandéaa(Claims) | gfer-21 201 Sipneug Ben sanid

oy 45 028, honas spnge "am"-
Gpfuidebp 14 prsd.

12| BepLsme Sioner g auglysasn GuLIT-Beosme

13 EupsSILLL SLAMEITENDT Bedsnd

14 @ oo s s | gm0 @G

() ovadsfasiuc Syfideea Physical address - NA
F——— =
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opf: sfdr 9, 2019, giudeR. guECAIFHTEN b.com, FCA, CISA,
pigsnG

aupp pionex apmflbgpmpurart
IBB1/1PA-0D1/1P-POD211 /2017-18/10411
e dengsed: agayca@gmall cam
apneacul: 0422 - 248 2454.




